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CENTRAL ADMIN ISTRAT IVE TRIBUNAL
CALCUTTA BENCH

.'x_ No,O,R,981 of 1996
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Date of Order 3 12.4.1999

Present : Hon'ble Mr,lustics S.N.l‘lill_ickv Vice~=Chairman, -
Hon'ble MreB.F.Singhs Administretive Fember.

N A MOV INDRA NATH HALDAR
' vs.o l ) |
UNION OF INDIA & ORS.

(5. E.RALLUAY)

for.the @pplicant Ms. Sobha Banerjeer cansel.
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For the respondentss Mr.P.K,Aroras counsel.
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SeN, MBllicks V,C,

Ms.Sobha Banerjee leading the @dvocste on records
fr.Sajal Gﬁoshi_prays for withdrauing this @pplication in view
of the yritten instructions fec’oiv@ from tha ,appiicmt as per
letter dated 27.3.1999. | |
2, V.G The said instructions be kept with the record.

3, . The abpiication is dispoged of being withdrawn. No order

is mad;s ag to costs.

(657, Singh) (S.N. M1lick)

. Admpinistrative Member - Vice-Chairman -
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